
ara tnapactod to a aat schedule, starting 
from inspection altemaryMpfoffowed by 
other peffrxltcd  grhorTifkii A concept offnid 
Me requiring of coachre tm jdso bean 
intraduoad at nominated wntaHbpsfbr bn- 
proving toe condWon of lha old ooacfwo 
during which modfficaUons to up date the 
coaches to abo carroid put

(c) Dose not arise.

Modernisation c? 3ixtton> in Bihar

17. SHRI LAUTORAON:W9 the Min
ister of RAILWAY be pleased to state:

(a) whether the Goverrimer* have any 
proposal for the modernisation of Lohar- 
dagge and Torychsndwa R a in y Stations 
In Bihar; and

99 If so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS(SHRI 
MALLIKARJUN) : (*) No, Sir.

(b) Does not arise.

Regularisalton of Angamncl Workers

18, PROF. MAUNIBHATTACHARYA: 
WB the Minister of HUMAN RESOURCE 
DEVELOPMENT be ptertsed to stale:

(s? whether tha government has any 
plan to regularise the Angarwadi workers;

(b) whether there is any proposal to 
minimun wages for them;

(c) V so, details thereof; and .

'(d) IT not, the ranons thereof?

THE M98STER OF STATE IN THE 
MWISTHY OF HUMAN RESOURCE DE
VELOPMENT (DEPARTMENTS O F

YOUTH AFFAIRS AND SPORTS AND THE 
DEPARTMENT OF WOMEN AND CHILD 
DEVLOPMENT): (KUMAR! MAMATA 
BM ERJEE): (a) to (d). The Government 
has no plantngNethostaSus of Government
su nimiSRiia WiffklWifMiHrtnfflll ITftnfll
their honorsria on the faoois of minimum 
wages re *wy ate honorary, part-rime (41/ 
2 hra. defy) voluntary workars taken from 
the locai oommunky. To treat then woturt- 
tary workers re Ooysfnmsntamptoreaawi 
negatothe concept of community participa
tion which is basic to tha ICDS programme.

Medical Treatment of Trlbals in Orissa

19. SHRI PIUS RHKEY:W3i toeMHs- 
torof HEALTH AND FAMILY WELFARE to 
pi sea «d to state:

(a) whether thousands of tribats in and 
around Rajgangpur in Orissa era suftarfng 
from.T.Bdustothecsment dust coming out 
from the cement factory In Rajgengpur,

99 whatoar the gcnmmenf haMS ar
ranged medfoal treatraent for too vBagars 
suffering from T.B. irv thet locality; '

(c) 8 so. tha detala thereof;

99 V not, the reasons therefor,

(a) whether the Guvemmert propose 
to dkectthe oemant carrpany to pay com
pensation and coat of medical treatment;

9) 9 afy the dstols thereof; and

99 if not, toe reasons therefor?

THE MINISTER OF STATE* IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRMAT1 O.K. THARADEVI 
SCOHARTHA): AapsrthaktfamiaMon
furnished fay the Stale Qcwemmant, at 
present In Ra|ganapur. 654 TB ceen ers 
under treatment end ffteproeenlpmniertoe




